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The Lok Sabha re-assembled after Lunch at nineteen minutes
past Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

Title: Further discussion on the Budget (General) for 2003-2004, Demands for Grants on Account (General) for
2003-2004, Supplementary Demands for Grants (General) for 2002-2003 and Demands for Excess Grants in
respect of Budget (General) for the year 2000-2001.

MR. DEPUTY-SPEAKER: We will now continue the Budget Discussion. Shri Kharabela Swain was on his legs and
he would continue now.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the third column of the Order Paper be granted to the President out of the Consolidated Fund of India, on
account, for or towards defraying the charges during the year ending on the 318t day of March, 2004 in
respect of the heads of Demands entered in the second column thereof against Demand Nos. 1 to 33, 35
and 36, 38 to 62, 64 to 70, 72 and 73, 75 to 103."

MR. DEPUTY-SPEAKER:

Motion moved:

"That the respective Supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President out of the Consolidated
Fund of India to defray the charges that will come in course of payment during the year ending 315 day of
March, 2003 in respect of the following demands entered in the second column thereof — Demand Nos. 1,
3to 15, 28, 30, 35 and 36, 38 to 40, 42, 45, 47 to 51, 54 to 58, 60, 63, 66 and 67, 73 to 80, 82 and 83, 85
to 88, 90, 94 and 98 to 102."

MR. DEPUTY-SPEAKER:
Motion moved:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order
Paper be granted to the President out of the Consolidated Fund of India to make good the excess on the
respective grants during the year ended 315! day of March, 2001 in respect of the following demands
entered in the second column thereof — Demand Nos. 1 and 21."

SHRI KHARABELA SWAIN (BALASORE): Sir, when | was on my legs yesterday, | was on the point of disinvestment
for which Rs.13,000 crore were earmarked as receipts whereas only Rs.3,000-odd crore have been collected.

As a common man of this country, | would like to raise a few questions with regard to the process of disinvestment.
Why should the Government invest a high cost loan of Rs.2,70,000 crore in the public sector undertakings which
give an annual return of only 3.5 per cent? Is this the way to provide employment in this country?

How is it that the same loss-making public sector undertakings overnight turned into profit-making when they go
private? My question is: why not we take out the money invested in such public sector undertakings and invest it in
social infrastructure like health, education, safe drinking water, roads, provision of electricity to the villages, etc. Is it
the job of the Government to do business? So, my appeal to the Government is that sooner the Government gets
out of this business of business, it is better for the country. The Government should continue with its firm stand in
this regard.

Then, | have to make another point with regard to the introduction of chemical fertiliser, especially urea. The cheap



urea has been overused in our agricultural fields. The overuse of cheap urea spoils the soil and reduces its
productivity. So, should we continue with chemical fertiliser, which is gradually bringing doom to the field of
agriculture?

About two years ago, the Ministry of Agriculture has formed a Task Force on organic farming in which | was also a
member. We have travelled all over India and we have already submitted the Report last year of the Task Force on
Organic Farming to the Ministry of Agriculture. It was mentioned broadly in that Report that the organic farming
reduces the cost of production but it never reduces the production itself. So, it increases the level of profit. Then,
why all the time we shout - e == T, @e @1 <™ g 71?7 Then why do we not go to the process of organic farming
which is very cost effective? So, | will appeal to the hon. Minister of Finance and through him to the hon. Prime
Minister to look into this aspect very seriously so that our land should not become fallow and barren after some time
. Itis an old practice in India to use the bio-fertiliser and resort to organic farming.

Now, | have two or three more questions to be put before the hon. Minister of Finance. Everybody says that we
have a forex reserve of about 70 billion $. What to do with that money? It is because in abroad when the money is
put in the bank, they give an interest of 2.5 per cent per annum, but in India we provide around ten per cent. So, my
appeal to the hon. Minister of Finance is, when he replies, let him say, what we are supposed to do with such a
huge forex reserve. It has put us in a very comfortable position, but what to do with regard to that?

| will appeal to the hon. Minister of Finance about another thing. Should we administer the Minimum Support Price
through the State Governments instead of the Central Government, which is dealing with it directly? Should it not
be advisable to pass on this responsibility to the State Governments to let them find out who are the targeted
persons and who are supposed to get this subsidy?

With regard to housing loan, my question is: why should only the salaried class get a rebate on the housing loan?
What about those people who are not salaried class? When they build houses, generally, they do not get so much
of benefit that a salaried class gets. So, my appeal is that this point should also be given a very serious
consideration by the hon. Minister of Finance.

| would appeal to the hon. Minister of Finance that the Electricity Bill should be moved and it should be passed as
quickly as possible because to get the annual growth rate of eight per cent, you require power; you require
electricity. Without the availability of proper quality electricity, you are not going to achieve anywhere near eight per
cent of the annual growth.

Lastly, in two-three minutes' time, | will make some suggestions and | will conclude my speech. | would appeal that
with regard to the tax collection and simplification of the tax procedure, all the exemptions that lead to rebates on
small-scale savings, insurance policies, home loans, medical expenses, bank deposits should be gradually reduced
because claiming exemptions requires elaborate calculations and proof of investment. It multiplies the paper work
and it raises the compliance cost. In this process the Government also loses more and more revenue. Gradually, all
these exemptions should be removed. If the exemptions are removed, then the lowered tax rate will compensate the
removal of such rebates. Even if the Government reduces the tax rate, then naturally all the exemptions which
should be removed would be adequately compensated.

The hon. Minister of Finance in his Budget speech has mentioned that the allotment of PAN will be outsourced. |
would appeal to the hon. Minister of Finance that it should be made a timebound project so that within a stipulated
time the Permanent Account Number should be allotted to all the income-tax payees.

All the major transactions should be traced through a computerised system to check tax evasion. The limit of tax-
free income should not be raised; rather the tax payment procedure should be simplified, which the hon. Minister of
Finance has already done. The customs duty should be lowered in a phased manner.

All these discretions in the indirect tax rates should be done away with. The tax policy must be stable, predictable;
or else, the risk perception will rise. The Government should not only get new taxpayers but also more income
should be brought in the taxable limit and more focus should be made on under-reporting of income than on getting
new taxpayers.

| will just make another appeal to the hon. Minister of Finance regarding making the surveys of people below the
poverty line, especially in States like Orissa. You will be surprised to know that there are some districts, like my own
district, which is comparatively a very prosperous districts in Orissa. The Collector of my district has mentioned that
84 per cent of the people are below the poverty line. It is only the school teachers who go for this survey and
whosoever presses before them, they write their names as persons below the poverty line. Every loan, every
Government privilege, everything is attached to the process of people below the poverty line. So, | would appeal to
the hon. Minister of Finance that he should see to it that some outside agency should go and they should actually
make this survey so that the actual persons or the targeted persons who are supposed to get any incentive



intended for people below the poverty line should only get it. It should not go to each and everybody in this country.

The farm credit should fall from the current rate of 14 to 15 per cent to 10 per cent. The customs duty on cellular
phones should also be reduced. Now the cellular phone has become a very common thing and it is there
everywhere. About one-and-a-half years back when | had been to China, | found some cowherd sitting on a buffalo
talking on a mobile phone. | can foresee that in very near future this is also going to happen in India. This cellular
phone is not going to be an instrument of the rich but it is also going to be an instrument of the poor because there
are many villages to which you cannot lay the cables. It is simply not possible. If you want to provide telephone
service to those villages, it can be provided only through these mobile phones.

So, the rates of mobile phones should be reduced so that at least the villagers are able to purchase them. The
Indian companies are incurring very high regulatory cost, when they apply for international patents, they pay a very
high cost. They should be given some protection in this regard.

Ultimately, | would say that even if there are many people, who are outsiders, who say that it is the MPs and the
MLAs who take a cut from the funds provided under MPLADS, | think | very strongly protest to that. There are many
people who think that probably, it is the Prime Minister of the country who gives Rs. two crore in a suitcase to every
MP and ask himto spend it as per his own will. | this regard, | would like to make it clear that we do not see the
money. It goes to the District Collector. We only make the proposal. It is the District Collector who actually sanctions
it. He is the executing authority. He appoints the contractor to execute the work. He does everything. He is the
person who actually passes the bill. We do not come into the picture at all. As per the guidelines of the MPLADS,
we have nothing to do about it. Only a canard is being spread in this country as if the MPs or MLAs are taking
suitcases full of Rs. 2 crore and spending it as per their own will. It is one of the most excellent schemes envisaged
by the Government of India. | will appeal to the hon. Finance Minister that he should increase the amount under it to
Rs. 3 crore from Rs. 2 crore. This is not an appeal of mine only; this is the appeal of all concerned in this House.

Then, | will appeal about my own constituency. There is a river called Subarnarekha which is called Hwang Ho of
Baleshwar district and it has been devastating the district of Baleshwar year after year. | will appeal to the hon.
Finance Minister that the Central Government should provide money so as to strengthen the embankment so that at
least three blocks in my district are not ravaged by flood and at least one crop in a year could be protected.

Finally, | thank, from the core of my heart, the hon. Finance Minister for his Budget because his Budget can provide
a stimuli for an eight per cent growth in the near future and the fiscal deficit will not bother this country because of a
comfortable Balance of Payment position and low inflation.

SHRIJYOTIRADITYA M. SCINDIA (GUNA): Mr. Deputy-Speaker, Sir, the hon. Finance Minister, Shri Jaswant
Singh has placed before us his Budget for 2003-2004 and it is up to this august House and the entire nation to
ponder over and analyse the recommendations made in that Budget. WWe must do so with great seriousness; we
must do so in all humility; we must do so in all earnestness; we must do so without rancour or narrow-minded
bigotry; we must do so cutting across all party affiliations and looking at what is in the interest of our country and
our people.

Mr. Deputy-Speaker, Sir, the Finance Minister has stated in his opening statement and | quote :
"The macro economic circumstances have never been better. "

If we were to survey the economic situation in our country today and have a look at the broad economic
parameters, it will be clear that the situation could not be more graver and concerning than it is today. The Budget,
as it stands today, is long on rhetoric and low on substance. The Budget, as it stands today, is a great articulation
of the problems that plague our country, but presents very few short-term solutions.

Let us have a look at some of the macro economic numbers today. The GDP growth rate that was during 1992 to
1996 between 5.1 to eight per cent has today fallen from 5.6 per cent last year to 4.4. per cent, a fall of over 20 per
cent, as opposed to the Prime Minister's own target of an eight per cent GDP growth rate. Even more significant
than that, agriculture, the backbone of our economy, stands completely destroyed.

Over the last year, from a growth rate of 5.7 per cent, agriculture today is at a negative 3.1 per cent. In terms of
foodgrains, which is the barometer of how well we can feed the people of our country, the foodgrains production
has fallen by 13.6 per cent: from 212 million tonnes to 183 million tonnes.

If you look at the most important six crops across our country today, there are very, very distressing signs, whether
it is rice, wheat, pulses, oilseeds, cotton or sugar. On the other side, if one looks at industry, from the heady heights
of 12 per cent growth, today, we have euphemistically been told of a recovery when industry has grown from 3.3
per cent to 6.1 per cent, that too in an environment where the main sectors -- textiles, leather manufacturing and
other areas -- have fallen.



The situation, indeed, is very, very alarming. The fiscal deficit, which was at 5.3 per cent, as usual, has overshot its
target and is today at 5.9 per cent. The revenue deficit, which was at 2.4 per cent in the year 1994, today, stands at
4.3 per cent. What does this connote? This connotes that the Government is consistently financing its consumption
through high-cost borrowings, as a result of which, debt service payments constitute 70 per cent of tax revenue.
National debt, Mr. Deputy-Speaker, Sir, is 85 per cent of GDP, just a notch below Pakistan's 105 per cent.

If we just look over our border, who, | believe, is our nearest economic competitor, China, they have successfully
empowered 8 per cent growth rate, and their success story lies in the fact that their investment rate is at 36 per cent
and their savings rate is at 40 per cent. Unfortunately, investment, in the last two years, in our country has
remained stagnant between 22 per cent and 24 per cent. On the other hand, if we really need to deliver on the
Prime Minister's statement of 8 per cent growth, not mere mouthing of words but action, then we must have, Mr.
Deputy-Speaker, Sir, 36 per cent rate of investment and an increase in the savings rate from the current 24 per
cent to 30 per cent.

I would now like to briefly talk about the Budget. Last year, the expenditure was up by 14 per cent. If we need to
contain the Budget deficit, we either have to increase revenues or lower the expenditure. We have not met our
targets: we have fallen below our revenue targets by 13 per cent this year; we are forecasting a growth of 11 per
cent in revenue next year. That too, | believe, is firmly unachievable. If you look across the sectors, excise is
supposed to grow at 11 per cent; customs revenue at 8.5 per cent; personal income tax at 15 per cent and
corporate income tax at 18 per cent. | firmly believe that these are very unachievable targets.

India's tax to GDP ratio, Mr. Deputy-Speaker, Sir, is one of the lowest in the world at 8.5 per cent. Economists all
across the country have been harbouring on this fact for the past four years. We were expecting some responses
on increasing tax compliance, on widening the tax base, but as usual, our hopes are belied. It is not surprising to
see the fact that the economy is in a downward spiral. There is no public investment today. If you look at non-Plan
expenditure, there is an increase of Rs. 21,000 crore, but that increase is on account of subsidies - Rs. 10,000
crore; Rs. 6,000 crore on account of interest; and Rs. 1,000 crore on account of Defence salaries. Therefore, 82
per cent of the total expenditure is based on revenue. If one looks at capital expenditure, the ratio has fallen from
3.1 per cent to 2.5 per cent today. Interest payments, Mr. Deputy-Speaker, constitute 51 per cent of total revenues;
Defence - 26 per cent; Pay and Pensions, another 14 per cent and 7 per cent. Therefore, 99 per cent of the
Government's total revenues are completely pre-empted, that future capital expenditure as well as allocation to
States and Union Territories must, therefore, come out of borrowings.

The Finance Minister in his Budget speech outlined his 'Paanch Priorities'. | would like to take each one at a time.
Let us first look at poverty eradication. | still stand by what Nehruji said on the historic night of August 15, 1947. |
quote, "That future is not one of ease or resting but of incessant striving so that we may fulfill the pledges we have
so often taken, and the one we shall take today, that service of India means the service of the millions who suffer, it
means the ending of poverty and ignorance and disease and inequality of opportunity”.

It is shameful that in a food-surplus country like India we are still witnessing starvation-related deaths. This squarely
places the blame on the PD system and the inefficiency of the Government that puts the necessary sustenance out
of the reach of our poor population. What is required is new avenues for employment and not just a mere Rs.507
crore for the Antyodaya Anna Yojana. If one looks at this amount of money supposed to supply fifty lakh BPL
families, you are talking about two rupees and eighty paise per day per family. | am sorry to say, instead of garibon
ke pet me dana, | think this Government cannot even provide them khana.

If children are our nation's future, then the Government is messing up this country's future. Out of every hundred
rupees that is spent by the Centre, only one rupee goes to education, only thirty-four paise to health, and only forty-
five paise on child development. Today, we have the distinction of being one of the most illiterate nations in the
world. About thirty-five million or a third of our children do not go to school. The allocation of Rs.4,900 crore for
elementary education is grossly below the Government's own requirement of Rs.14,000 crore. This works out,
based on this Rs.4,900 crore allocation, to only one rupee fifty paise per student per day. This Government has
abdicated its responsibility in the area of education. The increase in outlay is only Rs.400 crore in the present
Budget, to Rs.9,625 crore.

The hallmarks of excellence, our IITs, have only Rs.140 crore in this Budget; our lIMs, only Rs.25 crore. Today, the
world has become a knowledge-based society. We have to ensure that our educational institutions are seamlessly
integrated into the domestic and international setup. The 1991-96 Congress Government had committed six per
cent of GDP to education. At that point of time, the GDP spent on education was at four per cent. Today itis at a
miserable 2.5 per cent.

Let us look closely at unemployment. In the last two years, the increase in employment rate has fallen from 0.15 per
cent to 0.38 per cent. In each of these years, 700 thousand young men and women have graduated from



universities and colleges and come into the job market. Therefore, in the last four years of this Government's rule,
not one new job but three million young men and women have been added to the category of educated
unemployed.

With investment in agriculture flagging, it is no surprise that unemployment is rising. By 2020, the workforce that will
be required in this country in terms of number of jobs is close to 160 to 170 million people. The average growth of
job seekers in the 90s was 2.6 per cent. In the last four years, the average growth in employment has been a
negative 0.75 per cent. Therefore, net to net, | am sorry to say there has been no job creation but, contrary to the
Prime Ministers own statement promising one crore jobs, there has been a fall in employment.

Let us look closely at agriculture. Indira Gandhiji brought about the Green Revolution. Rajiv Gandhiji in 1988-89
gave a fillip to agricultural production through his Technology Missions and his White Milk Revolution.

The agriculture experienced a growth rate of 16.3 per cent which translated into 10 per cent GDP growth, the
highest this country has ever experienced in its times.

I think, we must dwell into history a little bit on agriculture. The principal focus in the past has always been to
ensure that food production is in excess of population growth. We have achieved that objective.

The call of the hour today, Mr. Deputy-Speaker, Sir, is for another revolution -- a revolution that brings about
diversification of food production from staple crops to high value crops, a revolution that gives impetus to the food
processing industry, a revolution that enables the farmers to forward integrate and to make sure that they capture
the maximum amount in the value achieved.

India today has the distinction of being the largest arable land mass in the world. The Finance Minister himself in
his Budget Speech stated and | quote: 'Agriculture is the life blood of our economy." | would like to ask this
Government then that why our policies being instituted are bleeding the farmers and making them commit suicide?

In this Budget too, like the past Budgets, fertiliser prices have been increased, diesel prices have been increased,
petrol prices have been increased. zz feam faiel wwar 21

I would like to ask the Finance Minister why every Ministry's allocation, whether it is Agriculture; whether it is
Irrigation; whether it is Rural Development; has fallen by 36 per cent from Rs. 12,834 crore to Rs. 8,181 crore. The
share of public investment in agriculture from 1994 which was at 33 per cent, is now down to 24 per cent. As a
share of GDP, agriculture investment which was at 1.6 per cent in 1994 is at 1.3 per cent today.

Water scarcity, Mr. Deputy-Speaker, Sir, is @ major issue facing our farmers. Today, only 40 per cent of our arable
land is irrigated. Our underground water table is shrinking by five per cent every year. In the coming times, this will
create a major shortage for growth, whether it be industry, whether it be agriculture or whether it be manufacturing.
The need of the hour is to institute a new watershed programme, to institute a new area for investment, for canals,
for irrigation.

It is my fervent hope. The Finance Minister has said in his Budget that he is putting in place an Expert Advisory
Council on Agriculture. My only hope and the hopes of millions and billions of people in this country is that it does
not suffer the same fate as the Kelkar Committee Report.

I would like to talk briefly about infrastructure now. Rs. 60,000 crore worth of infrastructure projects have been
promised to this country. But the Government's role is not of an active investor or a promoter but it is that of a
subsidy provider. Infrastructure announcements are great but the Government does not have the necessary
investment to put into those projects. Therefore, there is no public investment.

Mr. Deputy-Speaker, Sir, unless there is a clear time-bound implementation schedule for each and every single
project, there will be no private investment in any of these sectors.

The power situation in the country today is appalling, to say the least. There are crippling shortages across the
country between 8 per cent to 12 per cent of demand. If you look at the transmission and distribution (T&D) losses,
they stand at 31 per cent on an average. It is 45 to 50 per cent in some States. The total commercial losses on
account of theft are one per cent of GDP which amount to Rs. 24,000 crore per year. What is the Government
doing about this? Last year with much fanfare the Accelerated Power Development Reforms Programme (APDRP)
was launched. The allocation for this programme was Rs. 3,500 crore. That allocation, this year, looking at the
huge power crises, has been reduced by 68 per cent, to Rs. 1,089 crore. If you look at the Power Ministry, the
outlay has been increased by a mere Rs. 1,200 crore to 14668 crore. What are the targets in the Budget
Statement? It is said: "We will generate 545 billion units of electricity; 24,000 villages will be electrified."

Where is this money going to come from? The Economic Survey Report has identified that the country needs to



double this generation capacity by another one lakh mega watt. This requires Rs.8 lakh crore worth of investment.
Where is this money going to come from? Certainly it is not going to come from the private sector. We need to solve
the current imbroglio between generation, transmission and distribution and make sure that every rupee that travels
down the line is revenue-oriented that comes back across.

Fiscal consolidation was identified by the Finance Minister as a major issue. Let us look at the fiscal deficits. It has
increased from 5.3 per cent to 5.9 per cent; the total expenditure is at an all-time 50-year high at 16.4 per cent of
GDP. This deficit figure does not take into account many liabilities. The Finance Minister announced a 'Centre to
State debt swap' of Rs.100 thousand crore over three years. But the interest foregone because of the debt swap
has not been taken into account. The LPG and kerosene subsidy bill which has been put at Rs.6,300 crore will
increase, due to the increase in oil prices, to Rs.12,000 crore, which has also not been taken into account in the
fiscal deficit figure.

Lastly, the much announced VAT provision of Rs.700 crore for loss of revenue to States would exceed this amount
because the States' sales tax collections are Rs.93,000 crore.

I would like to commend the Finance Minister on one programme - the LIC Pension Scheme. However, there is one
issue that stands out to stun all of us here - the reduction of age from 60 years to 55 years. In every other scheme
in the Government, age becomes the biggest bar to getting any promotion; and at the same time, when a 55-year
old politician is too young to be the Prime Minister of this country, he is old-enough to be considered as a senior
citizen when it comes to claiming Government-guaranteed pension. The Finance Minister talks of fiscal
consolidation. The Ministry of Finance this year has increased the budgetary allocation five times, from Rs.535
crore to Rs.2492 crore; and we talk of fiscal consolidation. | would like to quote the Father of our Nation, Mahatma
Gandhi to the Finance Minister. He said and | quote:

"We must become the change we want to see in the world."

Finally, in conclusion, the Finance Minister said that this Budget is for the common man and his Hindi couplet is
this:

e @ te ¥ QL RO A g ¥ s

Let us examine briefly some of the products which have become cheaper for the billions of the people in our
country. They are: tyres, air-conditioners, aerated beverages, foreign liquor, motor cars, audio CDs, toys,
kitchenware. On the other hand, let us examine some of the articles that have become much more expensive. They
are: fertiliser, edible oils, vanaspathi, cement, petrol and petroleum products, pesticides and insecticides. The brief
product portfolio that | have put forward among all of you, will, identify to what extent the Finance Minister actually
walks the talk. By giving a few sops here and there, you do not solve matters of great and vital importance. By
trying to make a person feel good, you do not remove the spectre of thrust, starvation, mal-nutrition and disease. By
indulging in populous gimmicks, you do not propel the nation on the path of mainstream development.
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MR. DEPUTY-SPEAKER: Shri Chandra Vijay Singh wants to lay his speech. | give him the permission to do that.

*SHRI CHANDRA VIJAY SINGH (MORADABAD) : Hon. Speaker, we congratulate the Hon. Finance Minister for not
putting undue tax burdens on our citizens and presenting a populist Budget. However, Sir, it appears more
conducive to urban demands than rural ones — and that is distressing.

When you told the House that India has the second largest arable land mass in the world, after the U.S., we sat up
in our chairs expecting some relief to the farming community — alas, as you progressed we found our euphoria short
lived. Fifty crores for fertigation, research, hi-tech horticulture, green food products, bio-technological tools is all you
provided. The price of an urban road fly-over or two.



What you appear to have overlooked is that fact that while America may have the largest arable land mass, a
miniscule percent of Americans depend on Agriculture as a livelihood, in India about 80% of the population does.

We do hope, Sir, you will keep that in mind and reduce fertilizer and diesel prices to alleviate the suffering of our
farmers.

Sugar mills have crores in arrears to pay farmers, we were expecting some relief on that score. Alas, that too — was
not forthcoming.

Under the PMGSY scheme, cess on diesel is being used to improve rural roads. Is it enough?

We hope you will make an additional provision for rural roads, to expedite the connectivity of rural India with the
mainstream.

* Speech was laid on the table .

Sir, Moradabad contributes Rs.2000 crores annually towards the national exchequer in foreign exchange. We have
for long been demanding the status of a Special Export Economic Zone and grants to augment infrastructure. We
find there has been no provision on that front. We were hoping you would allocate specific funds for creation of an
Airport in Moradabad and also fund four laning of National Highway 24 - ( Hapur to Moradabad). If you do this, |
assure you, my town will increase its contribution towards the national exchequer. We do hope, Sir, you will take
cognizance of our demands which are legitimate and in national interest.

Lastly, Sir, kindly be generous with the farming community who are the backbone of our nation and continue to toil
with an amazing amount of patience for national productivity whilst they are kept out of financial benefits — they so
richly deserve, to improve their lot.

SHRI BHARTRUHARI MAHTAB (CUT TACK): This is the first General Budget presented by hon. Jaswant Singh,
which is a unique exercise. Those who interpret it as being based on political realities, can be countered with the
argument that a Budget is not merely a statement of the Government's receipt and expenditure, it is more than
these basic facts. It is a mixed affair of politics and economics, an entirely different kettle of fish from an Economic
Survey, which is considered an economist's view-point.

The Budget must aim at national contentment while at the same time helping to raise the Gross Domestic Product
growth rate. The Hon. Finance Minister deserves to be commended for his efforts to take care of all aspects of the
complex exercise, offering something to almost everybody. The maximum gainers are those whose annual salary
income falls between Rs.3 to Rs.5 lakh. If critics see it as a populist Budget, they would be justified in the sense
that the much talked about Kelkar recommendations have not influenced his thinking but the BJP's Rajnath Singh
panel's views too have not been implemented in their entirety.

The salaried class is the most affected section when the Budget proposals are announced. Their interests have
been taken care of. | would just give some instances. By retaining tax exemption on the housing loan interest up to
Rs.1.5 lakh, by giving tax-free income, limit is not enhanced from Rs.50,000 but the security surcharge has been
removed. The salaried class is benefited by income tax free education expenses on two children with Rs.12,000
limit for each. Education is becoming dearer and costlier day-by-day and this will help most of the families of this
country. The Government employees must be happier with the LTC restored. Especially, the senior citizens are
benefited by allowing tax exemption on their income up to Rs.1.83 lakh. Those putting their funds under the
Provident Fund and various small saving schemes are going to suffer from March 15! with the interest rate reduced
by one per cent. Most State Governments have higher pension liabilities with the pension bills continuously on the
rise. Setting up of the Pension Fund Authority may be aimed at tackling this emerging crisis. Care has also been
taken to protect the interests of inventors, artists and writers too. The Budget makes their royalty income up to Rs.3
lakh free from any tax liability.

15.00 hrs.

The high performing software industry has been allowed well deserved benefits. At the same time, people's health
care requirements have been addressed with the encouragement to the setting up of more and more private



hospitals, and a drastic reduction in customs duty on life saving equipment from the present 25 per cent to just five
per cent. This would revolutionise the health industry and would transform India into a major health care centre in
Asia.

| would draw the attention of the Finance Minister to some of the things from the perspective of Orissa. However,
our expectations were much more than what has been offered in the Budget. The Finance Minister has referred to
the beneficial impact of the Debt Swapping Scheme which had been started during 2002-03. For a highly indebted
State like Orissa, this Scheme reduces our interest burden only marginally. The Budget should have come out with
a more comprehensive debt restructuring scheme which could have provided us much needed fiscal space to meet
the essential expenditure commitments. This should have been done, at least, for all those States whose debt
levels have been reckoned to be unsustainable by the Finance Commission and also by the Ministry of Finance.

Orissa is a State where Centre gives a number of projects and schemes on 50:50, 30:70, and 90:10 sharing basis.
But our State is in such a cash-starved situation that it has not been able to implement a number of programmes
and schemes because it does not have the adequate money for implementing those schemes. Very recently, | had
drawn the attention of this House and also of this Government to Balmiki-Ambedkar Avas Yojana, which is 50:50
sharing basis Scheme. Orissa is unable to implement that Scheme in its totality. The amount of money that is being
provided by the Centre, could not be utilised because we are starved of funds.

Now, | come to the debt situation. Very recently a Finance Minister had stated in one of the Assemblies — | need not
quote in which Assembly — that the Congress ruled Maharashtra State has a public debt of Rs.80,000 crore, Uttar
Pradesh and West Bengal are not far behind, Andhra Pradesh's public debt is around Rs.57,000 crore, and the
Centre's debt has risen from a few hundred crores in 1947 to almost Rs.400,000 crore under Shri P.V. Narasimha
Rao's stewardship. The combined debt of the Central Government and the States has shot up to 76 per cent of the
Gross Domestic Product in 2002-03 from about 62 per cent in 1991. The debt of the countries like Russia,
Argentina, Indonesia, Philippines, Malaysia, and Thailand which are being discussed in many fora -- we have been
advised that we should look up to those countries to see how they are performing in their economic spheres -- is
equal to their respective GDPs. Even the United States has a debt of 1.3 trillion dollars, which exceeds its annual
budget. But is it ideal to be followed? An attempt is being made throughout the world in most of the countries, "szvi

Haal, gd faal”

The Central Government's debt and other liabilities were stated to reach a whopping Rs.17,17,764 crore during
2003-04 from Rs.15,61,775 crore in 2002-03.

There has been a massive increase of Rs. 217,985 crore in a single year. The interest and debt service outgo has
also been stated to shoot up to Rs. 123,223 crore in 2003-04 from Rs.115,663 crore in 2002-03. But with the
decline in the interest rates, the Centre's cost of raising funds has come down to about seven to 7.5 per cent. May |
ask the hon. Finance Minister to consider the interest of the States and pass on some of this to the States? Today,
it is being discussed in all quarters across the country that we are a food surplus country. Yet, a number of
starvation related deaths are taking place. People are going without food. Why is it so? The Standing Committee on
Agriculture in its report has also mentioned that. The Standing Committee on Food and Civil Supplies has also
mentioned, in part, about the real situation that is prevalent in the country. People are unable to purchase the food
stocks wherever they are available. There is no purchasing power of the people. What attempt is being made to
provide money in the hands of the people? This aspect has to be looked into. Ultimately, the Budget is only a mirror
that captures the economic vision of the Government. If the image disappoints, then it is hardly the fault of the
mirror. However, truth has to be told.

Sir, in conclusion | would say one line. Past experience suggests that other political combines in this country would
have hardly delivered better and perhaps would have delivered worst. | support the Budget.

SHRI RUPCHAND PAL (HOOGLY): Mr. Deputy-Speaker, Sir, | rise to oppose the Budget as the General Budget

presented by the hon. Finance Minister on the 28t of February, 2003 has miserably failed to address any of the
major burning problems facing this country. It has failed to address the problems of poverty, unemployment,
continuous slow down of the industry, negative performance in the agriculture sector, ailing social sectors including
elementary education and public health care. In human development index, we, a country of one billion people, rank
just above Bangladesh. Even smaller countries like Sri Lanka and Thailand are above us. We should feel ashamed
that this Budget has failed to address any of the basic issues that this country is faced with. On the other hand, it
has served the interests of the richer sections of the society. This Budget is pro-rich and anti-poor. To say the least,
it would lead to further pauperisation and more joblessness. It is a recipe for disaster of the Indian agricultural



sector and the small scale industry sector. It will lead to de-industrialisation. There may be a cause for joy sm #w
amerTed, diferdl| ek & oft 7€l @rar < €1 Black money holders are enjoying. Some basic changes have been made in
the IT Act and no one now would have to account for the sources of their money. | would come to that. It is a path to
more indebtedness and more subjugation to foreign capital and it would also lead to de-indianisation of the Indian
banks.

#t wRvax fhe (W) @ =R g F E forar € v smues W # A forar €1 &€ (exaur)
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It is a sleight of hand. Any magician can envy our Finance Minister; on the right hand he has given something and
from the left hand he has taken away something. Cars are cheaper; petrol and diesel are dearer - just balance it.
For the senior citizens, interest on small savings has been cut down by one per cent and they are assured that they
will have nine per cent assured income through the proposed new insurance scheme.

What | question in the very beginning is whether the budgetary exercise has any relevance at all. It is not
addressing the burning issues and the major problems facing the country. 98 per cent of the budgetary exercise is
pre-determined, in which 51 per cent is towards interest payment and 47 per cent is towards Defence Budget,
salaries, subsidies, everything put together. So, only two per cent is left. Has it any sanctity? You say something in
the Budget Estimates and change it in the Revised Estimates and then the actual figure is very different even from
the Revised Estimates. | think the Finance Minister is listening to me; perhaps he is taking down notes.

The Defence Ministry, which is a sacred cow, could not spend the allocated money; they have given the money
back. It is not merely a question of financial management; it is a question of security management also. People are
laying down their lives. There is a cry all around in the name of security and even civilian lives are taken away. In
the name of security even MPs are put behind the bar and the money which is given to the Defence Ministry could
not be spent by them. | am not going into other details about what the CAG has said as to how the Kargil war was
used as a pretext for procurement. It is a different issue and it could be taken up on a different occasion. The gap
between the Budget Estimates and the Revised Estimates is widening.

Take for example income tax. In the Budget Estimates the income tax receipts were estimated to be Rs.91,440
crore whereas in the Revised Estimates they came down to Rs.82,000 and odd crores. In the case of Corporate
Tax it was estimated to be Rs.42,524 crore whereas in the Revised Estimates it came down to Rs.37,300 crore. In
the case of Excise the Budget Estimates figure was Rs.91,433 crore and in the Revised Estimates it came down to
Rs.87,000 and odd crores. The Minister has said that this time he has made a provision for tax management. The
HRD Minister is not present here. We have amended our Constitution making education a fundamental right. In the
name of Sarva Shiksha Abhiyan, Continuing Education and Adult Literacy money was given; maybe because he
knew that the they would not spend the whole amount. In this Budget, this Government has deprived the people of
this country of the required quantum of money for elementary education. If you take into account the population
growth, allocation for elementary education has been actually reduced. In the case of rural development, it has
been drastically cut.

In the Revised Estimates, it was Rs.15176 crore. It had been brought down to Rs.10,270 crore. Please listen to me.
If | am wrong, you may correct me. In the rural development sector, in the Revised Estimates, the figure was
Rs.15,176 crore. About 75 per cent of the people of this country live in the rural areas. Now, it has been brought
down to Rs.10,270 crore. You congratulate him now!

Coming to Antyodaya Anna Yojana, it is said that 50 lakh more families will be provided cheaper food like 35
kilograms for a family at Rs. 2 per kilogram of wheat and Rs. 3 per kilogram of rice. What is the amount given?
There are 50 lakh additional families. That means in a family, it comes down to 2.5 crore at the rate of five in a
family, and the amount is Rs. 507 crore. How much amount will be given per head? It is a joke with the poor people
of this country.

As regards insurance, where from the money will come? Is there any guarantee that it will come at all? | am
questioning this Government. They might have forgotten whatever is said on the floor of the House.

There was an Employment Guarantee Scheme in the name of Jaya Prakash Narayan.. | want to know as to
whether any Committee has been set up till today, leave alone implementation. In the last year's Budget of 2002-03,
it was proposed to set up a separate corporation for agricultural insurance to be promoted by the existing public
sector insurance company. Do you know what has happened to that? It is written in the Economic Survey like this:

"The Registrar of Companies had approved the name of the company."



It was a very complex problem to find a suitable name. It is all right. The new company has since been incorporated
under the Companies Act. This also is all right. It is yet to obtain registration from IRDA. This is agricultural
insurance and they assure the senior citizens of the country about 9 per cent assured income. The public sector
insurance companies will prepare a scheme and will give the difference between the market rate of interest and 9
per cent assured income. | am coming to the question that from where they will bring the money. | do not know from
where they will bring it.

In the case of poverty alleviation, they say that the number of poor people has come down. There is a controversy
about the measurement of poverty. | think the Minister has full knowledge about the differences, controversies,
parameters and the larger number of samples on all these issues. There is a strong belief that about half the
population in this country, either this way or that way, is nearer to the poverty line. They may be down the line or a
little above the line. In such a situation, what is happening to the country? In a country like this, where from will the
revenue come? Would it come from corporate tax or income tax or customs or excise duties? Over the years,
customs duty has been brought down and down.

It is affecting our domestic industry. It is adversely affecting our small industries and it is affecting our agriculture. It
is being said that it is due to our commitment to the WT O. Quantitative restrictions are being removed. We say that
we will withdraw subsidy on urea and other kinds of fertiliser. But other countries of the world, like the United States
and many European countries, are increasing their subsidy in this name or that name.

We are not protecting our domestic industries through customs. Where from will the money come? | do not know
whether we have full knowledge about it. | had once asked a question as to how many people in this country have
income of more than Rs. 10 lakh in a year. Can you imagine as to what would be the figure? It was replied that
22,568 salaried income assesses earn over Rs. 10 lakh; and 35,569 non-salaried income did the same that year.
That means it comes to 58,000. It is only in South Delhi these people live, who are the owners of farm houses and
who have pet animals, like tigers etc. So, only in South Delhi this much number of people do have an income of
more than Rs. 10 lakh.

In such a situation, in the name of liberalisation, in the name of surrendering to the pressures of certain lobbies and
richer sections, the income-tax laws are so changed, they are so amended and chapters are so removed, that it
generates money which is operating as a parallel economy. Even the other day a Report of the Joint Parliamentary
Committee was laid on the Table of the House. There are scams after scams. There are series of scams. There are
manipulations by the monopoly houses. There is a business house-broker nexus. By investing one dollar, hundreds
of dollars have been taken out through the Mauritius route. This Budget has not cared to look at those things. The
tax-GDP ratio is hovering around eight to nine per cent. It is the lowest in the world.

It was said that if you bring down the tax rates, there will be more compliance. It is not there. The Indian psyche is
different. It is not happening in this country. Even after bringing down the rate of taxes, it is not happening. | want to
know from where the money will come for the infrastructure.

This Government has neglected the social sector, like elementary education, and public health care. There is no
social welfare for the labour. They are announcing VRS and VHS. The industries are being closed down. They are
becoming less competitive because of the import of items. In the developed countries, there is a social security
scheme. Whenever there is an appointment, the employer has a responsibility that if at any point of time the man
cannot be provided with the job, social security will have to be given.

There is no social security in this country. In a developed country, when one is losing his job, at least some amount
of food, medicine and shelter is provided. Here, we find that in the name of reforms, they are selling out everything
- even the profit-making public sector undertakings like the BPCL and the HPCL! There is rampant corruption.
There is no transparency. In such a situation, the workers, who are losing their jobs, have no social security. | am
mentioning to the Ministry of Labour about social security for labour. The allocation was Rs.490.90 crore in the
Budget for the year 2002-03. Now, it has been brought down to only Rs.62.50 crore. So, the social security is less.
Therefore, social sector, education, health care have been neglected.

Sir, this Government has actually declared a war against the farmers. They have no access to agricultural credit.
Whatever is given is being given by the handful of public sector banks. The foreign banks and the private banks are
not giving it. Mr. Minister, you may give them permission but they will not cater to the needs of the agriculturists.
They are under the pressure of the WTO. There is reckless import. The farmers are not getting the remunerative
price. They are committing suicide. In such a situation, you are adding more burden on the agriculturists. After 13
consecutive years of good monsoon, there was only one drought. We find that agriculture is in real distress now.
Our population growth has crossed the growth of foodgrains. This is a dangerous signal. The Government has
failed to cater to the burning needs of the agriculturists. The time is not far away when a country of more than one
billion people will face another massive starvation. Can the Government be an onlooker to such a situation
developing in the country? Is not urgent intervention required? This Government has failed to address to the



burning needs of the agriculturists in the country.

About the infrastructure sector, a sum of Rs.40,000 crore or Rs.60,000 crore for 48 projects or something like that
has been allocated. Another Rs.10,000 crore is provided for Airports, Sea Ports, Conventional Hall and for all these
things. Where from will the money come? | do not know about it. Only a sum of Rs.2,000 crore was there from the
road cess; this has also been brought down to Rs.1993 crore. The private sector will not come where there is no
quick profit and enough return. It is all tall talk only. Nothing is going to happen. The Government is borrowing from
the international agencies. If it is reckless borrowing - we do have the experience of other countries — it will lead to
a disastrous situation for a country like ours and it would be put our country into a debt trap.

I now come to the private sector-public sector partnership. It is there in the case of roads and airports. What will
happen to the power sector? Nothing has been said about new generation of capacity. We could fulfil only 16,000
megawatts, a portion of our target, in the Ninth Plan. The important point is that one lakh megawatt of power can be
generated; it needs to be generated. It requires about Rs.8 lakh crore. Nothing has been said about the power
sector. After the Dabhol experience, the counter-guarantee is not given. They are not going in for such counter-
guarantee for all these things although this Government - the 13-day Government during the launch - had approved
the counter-guarantee. We know about the result.

What will happen to power sector? What will happen to large deficits in physical and social infrastructure areas
where the private sector will not invest? What will happen to VAT? It is all right that in the process of reforms, such
integration may be warranted. But how does this Government propose to meet the loss suffered by the States? It
was categorically spelt out on the floor of the House that they would compensate the States 100 per cent for the
revenue loss and also compensate States for mandated halving of four per cent of CST. | believe the Government
owes an explanation on certain other things and that is not only on social infrastructure, not only on rural
development, not only on neglected social sectors like unearthing black money etc., but also on certain specific
issues relating to employment.

Sir, the small scale industries provide largest employment in the country. The small scale industries account for the
largest quantum in terms of volume as also in terms of export. Last year, 50 items have been taken out of the
Reserved List and this year another set of items have been taken out. Will it help the country? Will it not lead to
more unemployment? Can the small scale industry and cottage industry compete with the multinationals who are
coming into consumer items production? We earnestly request this Government to reconsider their policy on this
issue.

They repeatedly talk about China. They say that we have to compete with China. In China, the philosophy of
ancillarisation and encouragement to labour-intensive units has led to reforms along with employment. Here, the
problem of unemployment has grown along with reforms and 10 years of reforms have led to more unemployment,
more denationalisation, negative performance in agriculture, more sufferings to farmers, more suicides and more
pauperisation. This is the situation in the country today. So, it is high time that the Government has a re-look at its
philosophy of reforms.

Sir, we are not against reforms. There is a misconception that the Left is against reforms. No. A myth has been
created that some people are pro-reforms and some people are anti-reforms. This is absolutely baseless. But in
whose interests should reforms be undertaken? When we speak about land reforms, that is in the interests of
millions of landless people in the country. When we speak about industrial reforms, we say that it should be
country-specific. Globalisation is not a rigid watertight concept. In different countries, according to the needs of
each country, the reforms will vary according to the stage of development of the country. China has adopted one
path. The Scandinavian countries have adopted another path.

| am just making a mention not of any leftist thinker. The Minister knows it. Some of you know him very well. He is
Joseph Stiglitz. He was Chief Economist at the World Bank. Before that he was Chairman of President Clinton's
Council of Economic Advisors. He is currently Professor of Finance and Economics at Columbia University. He won
the Nobel Prize for Economics. That Nobel Laureate writes in 'Globalisation and its Discontents"

"But for millions of people, globalisation has not worked. Many have actually been made worse off as they
have seen their jobs destroyed and their lives become more insecure. They have felt increasingly
powerless against forces beyond their control. They have seen their democracies undermined, their
cultures eroded.."

That is what | am saying just now. This is happening in our country also. It is high time that we should have a relook



at our reforms. | am not telling them only, | am telling this side also who initiated the reforms. We have told the
whole House. We have told different sections that we are not against reforms. But the reforms must be oriented or
reoriented in the interest of the common people - the farmers, the jobless people and the workers - of the country.

This Budget has miserably failed to address any of the major problems of our countrymen — the common people. It
is pro-rich, anti-poor and anti-farmers. So, | oppose it. | shall go on opposing it so long as this Government does not
change its policy.
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KUMARI MAMATA BANERJEE (CALCUTTA SOUTH): Mr. Chairman, Sir, | am grateful to you for giving me this
opportunity to speak on the debate on the General Budget.

Sir, | want to congratulate the hon. Finance Minister for his kind gesture. He had presented the Budget of 2003-04.
What we feel is that one cannot please everybody. But at the same time we feel that this is a balanced, growth-
oriented and welfare-oriented Budget especially in the social sector.

On the infrastructure sector, of course, the Government has tried its best because without infrastructure we cannot
move anywhere.

Then, on the education sector, the hon. Finance Minister has given great importance especially for the children. He
had announced tax exemption upto Rs. 12,000 on children education under Section 80G.

On the health sector, for physically handicapped; on the Antyodya Yojna; and on the Pradhan Mantri Gramin
Sadak Yojna, he has given the maximum amount. We are happy for that.

Sir, one can easily realise this, and | do not think that our country's situation is bad. Every time, we have to expect
that there would be some odds, there would be some difficulties. But we have to overcome those odds and
difficulties. We have to play a very vital role to pull ourselves for the future ahead. | firmly believe and -- and as
rightly said by our hon. President in his Address -- that within 20 years, India will be self-reliant and self-sufficient
because of its potentiality, attitude and activities. | am also proud to say this.

It is a fact that ours is a developing country. The population is a great factor for any country's economy and growth.
In this respect, | would request the hon. Finance Minister -- though it is not related to the Finance Ministry; it is
related to the Government and everybody is concerned about it -- to take all possible steps to control the population
of India. If we cannot control the population, it will be a disaster for us.

Now, there are concepts -- cross-border terrorism, parallel economy, smuggling, drugs trafficking. All are inter-
linked. Sometimes, cross-border terrorismis so powerful that they can win over not only a country but they can win
over the country from the economic point of view. That is why | say that the Government must take firm steps to
stop cross-border terrorism. It is also necessary for them to stop infiltration.

Sir, | had raised this issue several times earlier also. | would mention some names also, hon. Finance Minister, Sir.
In the North Bengal, parallel economy is going on. The Bhutanese currency is under circulation in every part of
North Bengal. Instead of Indian currency, they are utilising the Bhutanese currency. If you go to a Bank, if you go to
any State Government office or if you go to any Central Government office, you would see only the fake currency
going on. | cannot imagine that in our country a foreign currency is running.

| think, the Government must send a team from the Reserve Bank of India and investigate the matter and find out
the truth. If it is correct, the Government must take all care to restore the normalcy.



Sir, North Bengal is the gateway of the North-Eastern Region. But in the North-Eastern Region, the insurgency is
going on. The North-Eastern Region is the gateway of Bangladesh, Pakistan, Nepal, Bhutan, Myanmar and China.

So, my first point to the Government would be to control the explosion of population. My second point to the
Government would be to control infiltration and cross-border terrorism. There is an urgent need to control India's
population growth. | do not feel that only the setting up of Commissions will sort out the problem. If there is a will,
there is a way. So, the Government may convene an all-party meeting and take everybody into confidence in
sorting it out as to how to control the population growth.

Sir, in terms of population, we are the second largest country in the world after China. China is at number one
position and we are at number two position as regards population.

Even if you count our neighbourhood, then India, Pakistan and Bangladesh will automatically be there within the
first ten. This is the situation.

So, whatever the Finance Minister tried, he tried his best. But our country is a vast country; and 100 million people
belong to this country. Maximum people are poor people; they are common people. We should not divide people
like this. But we have to protect the interests of the common people, the lower middle class and the middle class
people; they are the real backbone of our country.

| must say that under the leadership of Shri Jaswant Singh, our foreign exchange reserves worth about 75 billion;
and we are proud of that. He has reduced customs duty and on the export front also, it is not bad. But | must say
that in some areas, he should reconsider. We are talking about fertiliser. In our country we have seen that there are
rich farmers and poor farmers. The maximum number of farmers is poor; and they belong to lower middle class and
middle class.

May | request the hon. Finance Minister to do one thing? | know that it will be difficult for him and he cannot satisfy
everybody. The Government has the prerogative and it has its compulsions; we, as public representatives, have
our prerogative and our compulsion.

Hindustan Fertiliser Corporation, Durgapur fertiliser plant, Barouni fertiliser plant, etc. have been closed down. In
the case of fertiliser, we have a problem because of GATT agreement. It is not done by this Government; but the
earlier Government signed the GATT or WTO agreements. So, we have a problem in the area of agriculture.

Now, China dominated what we had dominated earlier — the domestic industry or the agriculture industry. Earlier
our farmers used to produce more rice and used to supply to Bangladesh at Rs.10 a kg. Even now, the people of
Bengal used to produce rice and supply it to different parts of neighbouring Bangladesh. But now our farmers
cannot have competition because China is giving rice at Rs.3 a kg. China has captured all the markets, not only
India. India has of course been captured, but at the same time, they captured the markets of Nepal, Bangladesh,
Bhutan, Pakistan, etc. with the result our farmers are in a great stress and are in a problem.

I will request the hon. Minister to take care of the farmers and the domestic industry because we have to go in for
competition. Nowadays, we are in a competitive age, but when we have to go in for competition, we have to
encourage our farmers and we have to encourage our domestic industry.

Otherwise, unemployment problem will be there. Even now, the number of unemployed youths is very high. How to
solve the unemployment problem? If we do not have 'Remove Unemployment' programme, we cannot solve this
problem. You have to consider the fact that foreign funds are coming into our country; we have cross-border
terrorism; we have smuggling problem, etc. to destabilise our country. There are so many sources from where it is
happening. It is a very easy option to capture the unemployed youths because they do not have anything with them.
So, | request the Government to do something for the unemployed youth. To discuss this problem, | request you to
convene a Special Session of Parliament, you can have proposals from all sides of the House, and this
Government can give such an opportunity. In the case of education, a Constitutional Amendment Bill is there;
education is a fundamental right of the citizens of this country. Like that, 'right to work' must be the right of the
unemployed youth. In this connection, to give effect to that, a Constitutional Amendment Bill is needed. For this, the
Government has to take care of this and the Government has to think about it very seriously. We cannot destroy
whatever potentiality we have because India is India; India has the potential; they can lead the world. So, we have
to see the actual problem at the grassroots.

Grass roots belong to all castes, creeds and all sections of people. | think, the interest on small savings is an area
that needs attention. Nowadays, every industry is on the verge of closure. We are hearing about disinvestment.
Earlier the retirement age was 60 or 58, but now because of VRS, or closure of industry, people retire at a young
age of 35 years or so. The Government has started the insurance scheme and is giving 9 per cent interest on
savings for people in 55 years age group. If age is the criteria, no doubt, for senior citizens we welcome it. For
argument sake, if in my constituency a number of people opt for VRS, all of them will be unemployed at the age of



45 year. Can we extend this scheme for those who though do not retire voluntarily but have to retire because their
industry is getting closed? What is to be done? Industry after industry is being closed down. What is the way out?
There is no way out. | feel that we should save money, but every year the interest rate on small savings is getting
reduced. Earlier it was reduced by 1.5 per cent and now it has been reduced by another one per cent. Acommon
man, especially, saves money for future but if the interest on this is reduced every year, why should people save
money at all?

| have talked to a number of teachers, journalists, senior citizens, housewives, common people, and all of them
have requested me to convey their feelings in this regard to the Finance Minister. | know, it is very difficult but the
hon. Minister has to solve the problem. They feel that after retirement they run their homes only from these savings.
But now what is the option left to them? This is a serious problem.

| believe that this Government can recover money out of huge NPAs. It is an area where about Rs.1,26,000 crores
are lying with a few people. This country belongs to 100 crores of people. It is a matter of shock that a few hundred
people take loan from the bank for their own interest and do not repay it, resulting in heavy burden to the common
people. | can understand the tax administration system. A man has to pay tax to Central Government, State
Government, Municipalities and panchayats. The Government should have a uniform tax restructuring system.
Those who want to save money should be allowed to save it. If we are safe and sound, our economy will be safe
and sound. So, black money and Non Performing Assets are the areas where the Government has to pay more
attention.

| feel sorry to say that when you can tax the common people, why can you not tax the political parties which are
amassing assets like anything? They are having benami properties worth crores and crores of rupees. They were
'zero' earlier but have now become the 'heroes'. Why should the political parties get that
advantage?...(Interruptions)
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Sir, charity begins at home. | would request the Minister to start with the Trinamool Congress. When you are taxing the
common people, you should also tax the political parties. In the name of political parties, some managers and
manipulators are doing politics in this country. They do not have the feelings for the common people. They have double
standards and they are hypocrites. | am not saying this for all, but there are so many like this. The Government has to take
care of that. if you do not do this, the future would not excuse us.

Secondly, | feel that the Government is giving money for every purpose. | raised this question in the morning also. The
Minister is very nice. Even though he did not reply to me, yet | know that he appreciated what | had said. That is why, he
said that he is concerned about it. The Government is giving money but there are no audited accounts. The C&AG Report
criticised it. It said that the money was sent for the specific purposes but it was diverted like anything. The development
funds are being utilised for the political purposes, for their particular interest, and for their individual interest. Where are
the audited accounts? If a common man takes money from the bank, he has to pay income tax and other taxes. He has to
submit the audited accounts and everything. But what are we doing?

This money does not belong to any individual. The Government is giving money to the State Governments and other
organisations. There must be some monitoring and accounting system. It is because transparency is very much needed.
It is the public money. We need accountability also to strengthen transparency. | think the Government must take the
audited accounts. | am giving you the example of my State Government. There are other State Governments also. | have
heard that they have taken Rs.76,000 crore as foreign debt, but they are not able to give payment to the employees, DA to
the Government employees, and salary to the teachers. They are taking money from you but they are utilising it only for
their individual purpose. Some State Governments have become totally bankrupt. Why do you not declare the financial
emergency? In our Constitution, it is very much there. The political emergency is an emergency and financial emergency
is also an emergency. It is the public money. The Government should inquire which are the States which have submitted
the audited accounts and which have not submitted the audited accounts. | am not talking about a particular State; | am
talking about all the States. There must be some monitoring system. If we do not have good financial management, it
would not be possible for the Finance Minister to revive the economy.

When the Budget was placed, my friends from the Communist Party said that this is anti-poor and anti-farmer. | want to
ask them what they are doing in their State. Where has the money gone? They are giving concessions to the
multinational companies. | am not against them. But they are encouraging the multinational companies there but are
criticising them here. What is their standard? Why do they have double standard? Why are they hypocrites? | do not
understand this. That is why, | would request the Government to take care of the monitoring and financial management



system. If there is no management, there would be no financial stability and if there is no financial stability, the country
would not have any stability.

Sir, | have requested the Finance Minister in regard to urea, fertiliser, small savings, NPA, unemployment, cross-border
terrorism, black money, and the problem which has been created by China for our farmers. | do not want to take much
time of the House. My last request to the Finance Minister would be that Indian economy is an economy which should go
forward. It should not go backward.

That is why, the hon. Finance Minister may take into consideration the conditions of a few States for the overall interest of
the country. At the same time, he should consider giving relief to the common people. He should not consider it a roll
back. Sometimes if you think for the common people, they would bless you, they would bless the Government. That is
why, this is a Government of the people, by the people and for the people. If you tend to miss the people, then you would
miss everything, of course - you can afford to miss the people who are opportunistic.
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MR. CHAIRMAN : The bell is being rung.
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(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: Now there is quorum in the House. Shri Ramesh Chennithala may speak now.
...(Interruptions)
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MR. DEPUTY-SPEAKER: Do not provoke him. Now, let us hear Shri Ramesh Chennithala.

...(Interruptions)

Hax afacty g : SUene HElGy, 3R HIRA & U3 oIl Haid &l & ol § w9eian g 6 98 a9 sreuera 8 &€, (aum)
Sqreng Heled : faery off, W afFrger off smus erw € 97

Fax Jfacty fHe @ 36 AW & fag € da1 gan 18€| (@aam)s=a S S dil = yeranRal S urdd @ 81 ¥ <9 3 §9D AR &
321 21a€| (zaum)

#t wRwER fiE @ o SR ST A1 oS @ o= @ T8 ¢ 1€ (=aumE)
Iureas Heled @ AR oot Ry fRan 6 s wia Ryl
4€ ()
MR. DEPUTY-SPEAKER: Nothing will go on record except what Shri Ramesh Chennithala says.

(Interruptions) &€, *



* Not Recorded

SHRI RAMESH CHENNITHALA (MAVELIKARA): Mr. Deputy-Speaker, Sir, | rise to oppose the Budget presented by
the hon. Finance Minister, Shri Jaswant Singh. The Budget is only a mirror that captures the economic vision of the
Government. If the image is disappointing, then it is hardly the fault of the mirror. Through this Budget this
Government has given the vision, the economic vision of the NDA Government. Certainly the Budget is anti-poor,
anti-farmer, anti-industry and anti-small scale sector. This Budget is for the corporate sector and multinational-
companies. This Budget is pro-rich and pro-affluent. There is little impact on reviving growth, investment and
restoring the Government finances to health.

Sir, | am totally disappointed with this Budget because of the following reasons: (1) The absence of a credible fiscal
consolidation strategy; (2) Inadequate emphasis on measures to improve the financial condition of the States. Many
of the States are in deep debt. Yesterday, the Chief Justice of Madras High Court made a reference to the State
Government's Exchequer. Maybe, the Judiciary has no power to comment on the economic situation of a State. But
the Chief Justice has clearly stated that there is a need for a financial emergency in the State. This is the case of
almost all the State Governments in the country. (3) The absence of a time-table for labour reforms which will
protect the minimum rights of the working class. ...(Interruptions)

Mr. Deputy-Speaker, Sir, the Prime Minister and the Vice-Chairman of the Planning Commission are making brave
noises time and again about the eight per cent growth. The actual growth in the last year is 4.4 per cent. A country
like India, even if it just sleeps, can achieve more than 5.5 per cent growth rate. This shows the dismal picture of
the economy. This shows the directionlessness of the Government. This shows the mismanagement in the
economic scenario.

The hon. Finance Minister, in his Budget speech, observed an eloquent silence on this topic. There is a down turn
in the economy. According to the Finance Minister, it is due to three reasons. They are: (1) The global uncertainty
due to the Iraq crisis; (2) Severe drought which is prevailing in various parts of our country; (3) Cross-border
terrorism.

Sir, these three problems will be continuing for another at least two or three years. These three problems are not
going to end. As per the reports, the drought situation in the country will be continuing and will become worse in the
coming years.

MR. DEPUTY-SPEAKER: There is a lot of noise in the House.

SHRI RAMESH CHENNITHALA : Sir, the reports that are coming from Rajasthan and other parts of the country give
an indication towards the terrible conditions of the drought situation. There is a lot of demand for huge relief
activities in these areas. That means, in coming years the drought condition is going to be worsened.

Going by our past experience, cross-border terrorism may continue and escalate. Pakistan is trying to create
trouble in the border areas.

17.00 hrs.

It is giving all kinds of support to cross-border terrorism. Because of this reason, in the coming days, the cross-
border terrorism and terrorist activities will be very much on the higher side in the Asian region. Nobody knows what
will happen to the Iraq crisis. In this context, the Union Government should have thought of a strategy or a plan in
spite of the unavoidable hurdles to consolidate the economic growth of this country. The Centre's finances have
been deteriorating for the past several years and the Budget this year does not do much to stem the rot. By seeing
these conditions, the severe drought condition, the increasing cross-border terrorism and also the Iraq crisis, the
Government and the Finance Minister should have thought of a comprehensive plan to combat these kinds of
issues. The Minister should have thought over to consolidate the economic growth in our country. Unfortunately,
the Finance Minister has totally failed in this vital aspect.

The Finance Minister has made only a feeble attempt at raising the revenues for expanding the tax base. This is
going to have a very adverse impact on the economy. The situation may even become worse because of the overall
failure of the major sectors like agriculture, industry etc.

| have an apprehension. This Budget has a potential to push up inflation for the following reasons: one, the fiscal
deficit is likely to cross six per cent of the GDP which will be quite alarming; and, second, a huge commitment like



the debt swap compensation for Value Added Tax Scheme will come into effect. This scheme will come into effect
from April this year. A lot of other schemes have been listed in the Budget. The Government has already
announced that from April onwards, the Value Added Tax Scheme will be in force. The State Governments are all
prepared to pass this legislation. There are the other schemes also. So, where is the money coming from to meet all
the expenditure? Either the Government has to ask the RBI to print notes or the Government has to use the huge
foreign exchange reserve which now stands at US $ 20 billion. | would like to know from the hon. Minister and the
Government what will be the Government's strategy to overcome these difficulties. Mr. Minister, | would like to know
from you whether you are going to direct the RBI to print more notes or you are going to use the foreign exchange
reserves which we are having. So, the Government should tell us clearly about this. Because of this reason, | have
an apprehension that in the coming days, we are going to witness a high rate of inflation in our country which is
going to affect the common man and the poor people.

Next, the public sector banks are going to be handed over to the foreign investors. The steps taken by the Central
Government is in that direction. This is very unfortunate. In 1969, to fulfil the social obligations, to help the poor
people in this country, who are deprived of any kind of an assistance from the banks and the financial institutions,
the late-lamented leader Shrimati Indira Gandhi nationalised the banks in our country. From that time onwards, the
poor sections of the society are getting at least some kind of help from the banks and the financial institutions. Now,
the situation is totally changing. The public sector banks are now going to be handed over to the foreign
investors....(Interruptions) | would tell you about this. Let me explain the position. Earlier, the voting was limited to
10 per cent.

So, earlier those who wanted to purchase shares could only buy 10 per cent of shares. Now, that cap has been
removed and any number of shares can be purchased by anybody in this country. Moreover, a Bill is pending
before the Standing Committee on Finance which provides for lowering the Government equity from 51 per cent to
33 per cent. That means, all the public sector banks will be privatised and along with that, there is a proposal in the
Budget to increase the limit of FDI in private banks from 49 per cent to 74 per cent. The privatised public sector
banks can be easily picked up by foreign investors. That is my apprehension. The Government has taken a series
of steps to help the private investors. These are calculated steps to help them and it is a conspiracy to help the
foreign investors to take over all the important public sector banks in our country. Even after nationalisation of the
banks, the bank officials and the managements are not helping the poor people. They are not giving loans to the
poor, the deserving and needy people of this country. Now, by the removal of this cap and enhancing of the
percentage of FDI, these banks are going into the hands of private, foreign investors. What will happen to the poor
people? What about the social obligations that the public sector banks are supposed to fulfil? What about the spirit
of the nationalisation of banks? So, this Budget is anti-poor, this Budget is totally against the interests of the poor
and the common man in this country.

With regard to agriculture, my colleagues have already explained about the situation in the agricultural sector. The
Finance Minister has ignored the warning given in the Economic Survey about the farm sector. The Economic
Survey has clearly given warnings namely, (1) changes in the crop support price, (2) changes in the procurement
policy, (3) water storage and management and sustained priority to research on raising low yields in edible oil and
pulses. Interestingly, the private and public investment in agriculture is coming down drastically. The Finance
Minister has not paid any attention towards this sector.

Sir, the Finance Minister is talking about the second agricultural revolution. If the Finance Minister is not taking the
warnings given in the Economic Survey seriously, how can the second agricultural revolution be achieved?
Moreover, the Finance Minister has failed to boost the confidence of the farmers who constitute 80 per cent of the
population of this country. The levying of cess on diesel is going to affect the poor farmers. It is going to affect the
common man, especially in the State of Kerala which is considered to be a consumer State, because every item is
coming from other States. So, the increase in the prices of diesel and petrol is going to affect us more severely than
anybody else. Of course, it will affect the entire population of the country, but as a consumer State, Kerala is going
to be affected very badly.

The increase in the prices of fertilisers and pesticides will very badly affect the farmers. So, how can we achieve
the Second Green Revolution in this country? My question is this: Is the Government contemplating to give more
strength to agrarian sector? There is no market for farm produce. The farmers are not getting remunerative prices
for their produce. They are not getting enough support from the financial institutions. Rural credit which is highly
essential for the promotion of agricultural operations is completely denied by the banks.

Shri Sudarsana Natchiappan is here. We are examining the cash flow to the agrarian society by various banks. The
picture is very dismal. In the meetings of the Standing Committee, we examined various banks regarding the rural



credit. There is a dismal picture. Even after the directives from the RBI or the Government of India, almost all the
banks are not complying with such directions. As a result of that, the poor farmers in the rural areas are totally
denied the capital. They are not getting remunerative prices for their produce. How will they survive? The agrarian
society is in distress. The problems are mounting up. The Government is not paying any attention to that aspect.
On the contrary, the Government is increasing the price of urea, pesticides and imposing cess on diesel, etc.

The increase in the prices of petrol and diesel is becoming an order of the day. They are increasing it every
alternate month. In between, the Minister of Petroleum had given some concession regarding diesel. Now, it has
already been overruled. More cess has been introduced. As a result of that, the agrarian society is suffering. The
farmers are suffering. They are not getting adequate prices for their produce. Because of that, the farmers are
committing suicides. A lot of such incidents are taking place in the rural areas because of the huge debt which is to
be repaid by each and every farmer to the banks and other cooperative institutions.

How can we achieve an agricultural revolution? The second agricultural revolution could be achieved only by
infusing confidence among the agrarian society and the farmers. Unfortunately, the present Government has totally
failed on this aspect.

Now | will talk about drought conditions. | am coming from a State where successive floods and droughts have been
taking place. The other day, our Minister of Finance, Minister of Revenue and all other MPs met the Prime Minister.
Even though three successive droughts have taken place, we have not got a single paisa from the Central
Government. The State of Kerala has been in the grip of severe droughts and floods successively. During the
period from May to July, 2001, the floods occurred. The total loss incurred was to the tune of Rs. 550 crore. The
assistance sought for in the memoranda was Rs. 552 crore. But not a single paisa has been given to the State of
Kerala. During the period June-July, 2000, a severe drought was experienced in the State of Kerala. The total
damage suffered was of the order of Rs. 1,035 crore. We asked for that much amount but not a single paisa has
been given. In 2002, from 18t o 22nd October, the flood situation was grave. The total loss was assessed at Rs.
145 crore. But not a single paisa has been given. Why such a discrimination towards the State of Kerala? Out of 14
districts, 12 districts were declared 'drought-affected' But not a single paisa has been given.

MR. DEPUTY-SPEAKER: Just to caution you, there are as many as seven Members from your side who would like
to speak. You have to conclude now. Otherwise, they may not at all get the time to speak.

SHRI RAMESH CHENNITHALA : | am coming to the point. A discrimination is shown by the Central Government
towards Kerala. Even though so many States got the assistance, Kerala has not got a single paisa even after we
suffered due to successive floods and droughts. So, | request the hon. Minister to consider this aspect very
seriously and give some assistance to our State.

The reduction in the interest rates on small savings and Public Provident Fund will hit the common man badly. On
the other hand, the stock market players have been given concessions in the form of withdrawal of dividend tax.
That shows the attitude of the Government. It shows that the Government is totally supporting the rich and the
affluent people. But there is a callous attitude towards the poor and the needy people.

Sir, the removal of the long-term capital gains tax will only help the healthy and affluent sections of the society. The
hike from five per cent to eight per cent in the Service Tax would negate the benefit of the Income Tax concession
for the salaried class. It has been projected in the Budget that salaried class, the Government employees got
everything. But the fact is that the hike from five per cent to eight per cent in the Service Tax would negate the
benefit which is given to them. On the one hand he is giving something and on the other hand he is taking away
that. That is what is happening in the case of Government employees and salaried class people.

Sir, no serious attention has been given to generate more employment opportunities. It has been described and | do
not want to go in detail. But the situation is grim and thousands and thousands of people are coming out of public
undertakings and other industrial units because of the disinvestment process. Then VRS is there and even
compulsory retirement is there and thousands are coming out of jobs and the Government is not creating any job
opportunities.

Sir, where are we living? The other day the Prime Minister of the country said that we fulfilled the promise which
was given to the people of the country that we would create one crore jobs every year. In any State, can we say
that the people, especially the youngsters, the educated youth got any employment opportunity? The employment
opportunities are coming down.

The major employment potential is in the small-scale and cottage industries, which are perishing in our country.
Recently, the reservation for the SSls in respect of 75 more items has been made by this Government. With this,
the small-scale industries are going to suffer. The cashew, coir and areckanut are the basic and traditional
industries. They are suffering and thousands are becoming jobless.



Finally, this Budget shows the attitude of the Government. This Budget is not growth oriented, is not going to
generate more employment and this country is not going to go forward with this Budget. In his Budget Speech,
while concluding, the hon. Finance Minister said, 'India, that is on the move'. Sir, India is not moving forward under
the NDA regime. On the contrary India is moving backward to an era of darkness. The people of the country will not
sit idle. They will come forward and give a befiting reply to this Government.
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ag fras forg & o <& €7 @ 98 fpu & foro 98 & o1 & 87 39 50 TR HUS BT A W A 28 FAR B HYA I ¥ Wi,
12,700 HRI$ TUA Wi R AfHS! 3R TAr1d Hed HuITell WHIE 81 & drase Ers 19 R Aed & da anfe dgiferan Iaarel o =t 89R
HRIS TUY B TRBN TeTadl a1 ol LT &1 Sl &l 5H goie &I M= S 5 -t dred o @ €, A= faa w3ft <t = war o f om
foraft e g6 Ire F arelaT B A o @ €, 9 SwH @ o< A R e, St wferdt e 2w € aw e o Al wge om @ &
s & 5 3w @1 siiv e &1 Sed SuTel dearor 8, 7 P suet kg & | 8 a1 sud sirerar &= o W B dearor gnml
aria faw w3 Sft 7 feart @1 auie war ofk SudA St ardd vl € 5 ardior & @ sraw d9 @re ST ok g8t 9@ 9ed we T € P
SIHERl & WHE A B B HO1 37 81 V1 R orend % s A1 A afe fash fm W@ A, e € A ool e A e & @ fRifdea
U W gH AW B e fparl & &€ (aum)

guTafa #giea : Please address to the chair.
=t rem At g 1 SuR 3 wer 3R 38R dad 10 e ergy faemm wn?

UG A 3T ©el e, 3UD &l b BIhl Hew IR dlef arel &, 3119 a8 a1 [ GHI o | g2 3mufy 7, A s wewi &
drer &1 Hiepl A8l |

i e Al (GE - 921 % a8 e € 6 wwr gfde # St o1 50 af d@ e, Sweid 50 df db e A€l @ b wial # wedi B ererd
ol 8 faorelt @ @ g € 9 &1 gg uret e € @1 98, Wpol wae & a1 e, fen € @ 98, = @ri 9 50 aif 9 gt foen w8
@, T AN, 99 T4 WHR B [FA Rt Fea € 91 98 w9 991 S S 21 F |Heal g & a1 wed d I W e o anfey,
#ifes 50 af a gHH! faw 9= =gl Hi|

weH a1e AT 81 A1 Ao &, fied 9 a1 @ ofer 3R 39 aR & duic H UsHi, Yad, T qun de3El @1 WA DI Audd d B
forg arf¥res eIt &1 urauTE faar a1 € HeHd g A o Refid I &1 |ue oW R € 9 WU @ Q¥ &R &1 1 g dole # fmar T
21 39 g9 H 40 EAR FIS Y FI AN AN drell 48 8 Fod URATAG I S D1 €ng H1 7€ ¢, ! o= g6 g
feretfier it | IR aférr qon e uf¥ew aferar & e & forg Soe qen Hex e w50 19 ufdefier &1 siftRad Sy dma e
SIRATT | 331 JUBR A 26 VR HIe vud i fcRert o= ure grft| g3t g 3 W@t agys 2003 T Tl w0 d T & S, S
fFuiRa w7 @ & af g8t 81l oS At # ff & A B gFH TSP W ST BT B LS ¢ | A grfter ded A5 & sTerar qrgot
AT AR AT & I AT H FSh] BT ST Ud gar-gferat a1 +ft Fmfor &1 w1 & |

Tl UHR WReT BT &3 2| BTl & d1l & qoic R gic STl a1 T8 Ugell aoie & frad o1 diil & w@rey @1 faar @ 7€ 81 §9R o9 i a
® I 5 o iR A & i 3t o= @ W@ 2 o B a3t B a7 @ @ Rgwm & v a3t fas g9 aue § @)
TE 2 HUS S &5 H W gue oo W W & AN B wgforad frerft| agures ok A SEm @ fog ft 3 Few Sor m 2| A s B



forg it eraven @ ¢ 2, a8 w@re FATG iR faw wETer S ey g A 9E @ wwneit &1 e $91| e 99 @ 50 WER
BT FEH TS el R a9 TF A ST BT Hhe FHE @ arel T8l 2

el q fHAr @1 A 8 WRA WER 7 T BT Ui 04 qHd gou qg1 R @ AfFa RER wReR 90 andH gou & R Wy e @t
fRufd 7 =18t 21 78 & Y3 wren 2 forad fFiffaa wa @ 5w e &1 wgan =@yl

s farg ik 2 & 2w A e e € St o F e aif¥ien 21 @ 39 v @1 g ARt ug & A wWhier € ? amendt & qia
qg 6 W 14 91 a@ B aedl @ fav Ben 1 wifere afiren g1 @@yl a8 10 af @ sige s =Ry on, oifs fava 50 aif # fasft v =
fewra 1€l et | Pae IgF SHdiE TeduT Bt WReR At R 6 | 14 9t 9% B a=dl B foag Ran B Hifed ifrew w1 B g g9
g 7181, 2003-04 B 9 Fore H wrAnlHE e B WEWE T B e W WHR F e aftaE @ v g9 af 700 e w9y @51 aifaRed snded
HWeR fF € 99 & 59 91 BT 9% dad ¢ [ ad e afms & 6l 1929 s vl &1 aded fean, wafe fioe! R 11993 &vls

S | A8 HAHA I ADR 7 2000 H Y a1 o7 a1 Igga o1 i 2003 T6 Wpeil & AAH W AT Thicqd AT TR T4 gedi dl
fafera o 81

afa # %1 v ok Ay & o 98d wewyol 21 59 <9 H 98 aRg U Y9Tdd §, 6 B9IR yerad |fffaai vd 6 W fren damadl @ wdfea 21 10 af
Ugel 22 3R 23 fadmR, 1992 BT <l WHI 3R oy AT 7 7349 3iR 74 § woeq wiRka fd ¥ damrdi vd Rurfereptatl &1 o= &
SHISTT a9 B AT BI TS| I8 U Ufaerys gedl At gd aif &1 3ifed orar-wiar g oy df o g12il 7 39 sohisal & WSl oY &l
HH fra, 39 g8 @ SB! TEN WIfd S H ol gU 2| arafasar a8 § [ wiae, Ruws, stevans 4 feey wrdfa @ @t
Heeralt & de1 I W Heoll TR Bt DING HY @ &1 89 Beuel 32 ¢ 6 a0 o @il 8 @ 21 g9 ard 781 g @ 318 ft as
WHR, I & T &1 RawiiRe &1 we@ 78 « & 2| A9 H 9=rad He) A H His a7 6 of § W | g e & srafora &1
dtpR HT 8| Aie, famae gd Aiexemg 9 F T8 ued 3w & O wft o aifoa deneit & aue @l dardl & e J A8 aran
S, A A 7w T wertt| e arior fawre goidl @1 wftsg @ S 9E a1 Aevendl @ ara 98 gerit| ore i agd #Ht ZeE g
S et @1 @ran 8, IHS S HHard g, S aaRRiER € 9w St @nuriigd e € 99 g wraifad o @ 2 we € 5 g
AT IR O, ABETE 3R IHAR ] BT oot & 3R T qX Aefiar @1 @ F v dArach a1 @ amawen @t Hfead w9 @ F A £
T #3t 3iR 39 WRER ¥ FdeT @ & et g @l wiwe 30 Y & eRv SR d @S @ @ ) S fRume die 8, S oe 7t gg
g1 W g I e g - g SR ST el df Y gwdt @ wewd & 7 el o9 i wide ud fRummel & =Y § 7 e
fara ok wmifore =g @ &= Hard & ? onfde fera ok amfee =g &t 77 $aid € 5 aide 78 & @ara e S|

79 Af% @ dEradl ok TROfedei & gue e Sl e gl & W # U a1 wud e gl

#t ¥ ara faard (fan) @ garfa S, s g9 @iem & oy sraar R, swa forg # suet smurdt g ok agd-aga gwrdie S €|
ST |/ A aaastl 4 e 2 3R Wil fasgeil W erE anpe fhar 21 guie o1 fhed 7 weir @11 B A guie o1 399 @ qard), <9 & forg
BINRS ardT| guic THR B i BT 41 A1 747 2| o gi= aoie aan™ WRER gR UK (B3 T & udl 78, srams w1 gsfl, 39
g1 # Fft ik R E ot fof 9 WRER F R B 99T B Tavahdl U$ TS iR 9 @ st o e S ) wamer v el g1 A
4 a1 <ft @t o8 srwda fE St do @3 1 @i @1 T @ 6 39 uRada 9 59 31 39 99 & 9l B DIy A9 SR e A
FADT SR e TeT0T e S & U ot € 6 are 9@ & 4w A aqen 81 gue 98 I 8, e T3 afdd & g agen ) T
#oft ot & g1 ¥ goie uwd fpar w21 ew af ug ==l e @ &6 enw | urer dedr o @1 €1 91 vall & @ era e o @ 2l
R W wrer @1 21 714 al IaBIig =Ter 1,45,466 SIS UAT A1 59 a1 7 #= & g 1,563,637 HAS S &1 Hrel AT fHAr T
| onfRex & 1 A1e &R et v # wRqd A S 81 U8 fRue TR S € ? 9% 91 &1 a9ie 39 6E W@ 8 R 7 @ o 9w €1 3
Regam o R T RmaAR T RaR e es P e R ad @ & RS € T IR S & 71 97a & &1 AR wrer &
forat g d@ of WG gEdT Fun W1 A AR &R 39 w9 6w i 9@ o o wed €1 g9 sitfacy & 39 9w &1 gar @ w=ife
SR BT | 39 ¥ & ARG & 59 ® & 3% A9 dv R 39 w0 & T4 oneHt & oIy 4131 Us ¥@T 21 WY we € dfvem fmfanei 3
Ul Sgawen g4 41 8 6 w@ dfdarE @1 FEivn gen, sae ax A 89 fdar oY dfihd i< d@ 54-55 a1 81 T 8, TRBN a9l dell g offh
UG b1 B SR 0 S & oy 59 Hed Pl BIg IMABR T8 & iR GvbR 86 W fFvfy ol 21

W19 TREHN a1 a1 dran a6 Ol R on vt @ 6 wone-arer g gen el 39 R A 89 e 8| dfdeE @ ergees 202 |
AP Soold & fb

"The executive power of the Union extends to borrowing upon the security of the Consolidated Fund of
India within such limits, if any, as may from time to time be fixed by Parliament by law and to the giving of
guarantees within such limits, if any, as may be so fixed."

s

FAN G A $HST oo © Al S 9% $6 HaY A PIg B el g T 2 3R A fHh 1@ wveR B gw forg QA T A
fepeft v vat & U IR US fae s o oif 98 del T, 9 Ao el | et |ied HiH 19 srsat 7 99 a9 $El o (&

"That the issue of fixing the limit on the borrowing power of the Central Government by Parliament has
come up for examination time and again before the Estimates Committee and Public Accounts Committee.
No legislative action to fix a limit on borrowings has so far been taken, during the debate in the
Constituent Assembly on 101 August, 1949 on this subject, covered under Article 292, draft Article 268",
Dr. Baba Saheb Ambedkar said."

AfpT 7 frdes 78 & % A fgR 9w 997 ft oM 9, anwt Wt € &R FA H§ gEE! WaE 2| AW dE a8 ¥ B 39 99 R youy a9 &q
%4 T e del A7 FHURT Hered, A=y fas #3 off @'l 49 gu 8 # 999 fded wom (6 3w fdd & ar A AR e =il gl



B ®3 2 A W e B A Bivdlege gY § iR 39 avg @ fae @1 Fmior gan 21 59 woa wrer 9g @1 @ @ e Foky @ €, wew @t
wifeT w81 gfeTg arre g9 91 F APl & Fifte BHNT Uid HTel AR ged1 =l ol <&t g1 # Wer o e ®em 5 g9 iR e
faam <y

TS & orgg TS A 7 St 7 7' aoe 9w e 21 avan @ 5 wR A B o e aren 2, weet onfie fRufa worga @ areft 2, = merw
i 8 71 I=a 3 B, W9 B o gEd o Afe @ tur 87wy e w@sf St 9 2055 Se w03 @ ge @ 21 39 ge @ @S dar %

TSR AR W 3 &3l B Sl Tg °1el IX B (71 21 F 89k HXis 998 S 3ol B &I qoic 3 yraar fbar mar 8w & 2955
PRI TIA H 100 S H TG ATERT Wl 6 < B & IGD] [Ba-t ge a1 wgd fFerf, 98 vew ft fanefa &1 % & 6 wdf 7 w8 aue

Pl 5 TRE BT TR TR U F @1 A A = € fF ge et 21 fer dv A & 6 59 a9 @ 39 S @ Al @1 ge Tl e
&l

S GRIAT goTe o, e Ut ¥ fAd-Sen 98 auie 21 $9 sidel § B} o} 3 man 21 e S # off adt fRufy off, ot fiwelt ar
gt oft| 9ud @1 uRad Td frar wn €1 gore # gFd @i # wRadE & oy 60 IR FS BUY @t 91 FEl T 21 60 IR BRI TUY A
gpTECEeR | URad B @ a1 ERBR &N HEl 18 el # gu aredl §, #9160 R BYs gl efd § uRada & forg gafa €7 gw af¥
& ey @i & gRads & & forg @ awdR Praerft? w9 2002-2003 # wrfivr e & forg 4,443 S Y &1 gragm o1 iR actar 7 oft
4,443 T BUY F1 AraeT par war &1 IR F FE iz T 21 & viw @s 9, 7 @S € g @ A ¥ 443 B w9¢ F a1 af
@ gule § fhar T e 3R 3o & fy 331 af & goie A Wt 1S &1 59 v uRasd @ Al | ST 32 B9R BN ouY U af & gve §
W Y IR 9 a7 2003-2004 H 28 TAR 84 HNIS TUY W TV & 39 Wi H FH H U2 & VIR P & H T 91 BHAN g9 o7 32 TR 41
RIS WUY AR 3 9f B guie H 28 BUK 784 HRIS BUC W U | 3TH H HH B 13 B o3 oRE A wWved & &= ¥ g9 a8l @S &, wel 7a af
@S A 60 AN HUs vI¢ A 37fe R # @ yRads w1, 7 we AR & &1 amen 81 warea # ff vl a of O, aff s off &)

ARG, U a1d del T8 & 6 Foftexe & werd § wren § gur o sy | 9 A9 & A § GUR S 9 SEl T8 81 garaven
o B AIETH W 150 BUY U qrel Srfad @ US Ul Al §F AT9 § SF @ AN 81 3 aroen wreey e dvn? A faee & 6 waren
@ Arel # Rifdreran axdt 1€ 31 w@ed & &5 7 auie # e grae € A wan €1 A% "ean @ 6 @y ok e uve, Ire a1 A1
gfE &1 UH gAY & A1 3131 Hay 2| o 3w o o fRafa worga erfl, Mffaa w0 @ 99 <9 &1 @Red o701 21| &l &1 w@ed at
aTesT BN, O oW § Wy 1R g=ReHe SUIel BN A9 el U8 € {6 WRey Us UhT &8+ 8 o afdd g1¢ &1 ddie 8 W1v a1 fhe-l &1 diie
B WY i Ofd SHS! @relt &, df a8 aHgl oian & 5 ag 7% arer &1

q€ SNUATA & e¥dTel dd Jal ol Goall wWrey @t fRw § druvard) awdt ¢ &1 guic # sus fov &8 wauE e m € e W fiar e @
aTaeIddr gl 9d HHl Teiifedt g $Y 91 3N, 1 39H ded HYE! a1l

Tt wl) @il A wE 6 @e & g qev MY g1 onfar fhar A @i ury fsar 27 onw 9w A frar @ @ fRufy 27 oY g feam € sk wcdt
PND 3T Sfig=-a19+ B &, SA@! RS &1 raran omar off @t 21 el @ S @ist o] B 31N Sofel I 3 a8 &Y 37w =8l fhar
&1 U A fparl B @ Rafa @Y, @ amow 9wdT sreron T8 aan? @rg oiR 9dke @ 9 gel B fBwEl oY arst Al & R g
o B awEHd 2l T8 fHur faded aue 21 3ifdd o avee WR fFaml &1 g3 A8 Hl A1fdy| a8 ga QR aren off fh wReda s
urél & o fhare faRi iR goiufaal & wwHeie @ &) I61 98 9o 39 duie d IR gidl 2l

 Tad feaR g (Hamd) @ aunfa w8igg, § 9ad ugd 99y o1 & fAU s g=dre ol gl # 9 a9 W g9 S & [y @l
BT §| WA T doic @RI A 2| 311s & R @1 S@d gy a1 fad w3 it 3 wew # doie u9 far 21 gfard g 4 60 g9
TR TIY WY BT HEAT 19 3R TG A Bl A9 B aTel Bl aral 2l I val & AT FEwd F qu-auet avg | a4t 3

AT foar Sft it sroen @ @ w91 F 999! 39 a9 W AfPad wu 9 geafa S 9redl € S 99 &@ 5 4 99 38 89X 795
RIS TIY B doic H H 1 o 20 BN 974 € BT o<1 He W 3N 2 ARG 53 9N 935 HaI€ BUT X A Ag W @9 enl| I8 3T
g & W1 b TE T AU I P BN B AT o T BT A o € <Afh 3T J-grs AT A IR A 7E H @E Y R &) T @A
ARG T8 $60 WXHR B 37 81 afes favraa A fyem 21 9 9qe 3 SR 59 avic g g€ 2| gioar Ioic §9 TS6e" TRER F1 2| B &1
H BT B BT DU TBR A foran &1 I9wIftg 9121 1 A 53 R 637 FHRS BIY HT & ST ggaT o T ¥ 3/ age BT B foran T 2l
... (caumE)

HHTAIT AT © B: g9 dTel &1 AIHaR Bl Tad: Biears sril safay A= Se afg Si-di= e § 3= wmor |9 & § o1 3721
BT H I wa & oY SIS &1 9Hd ga1 €| # 39 AN H 6ed 9 JeAfa WK S @redl § & a1 uie e @ fog wwa agr R S
AIfE AR e S9! aTd TAT & ol |

SHRIM.V.V.S. MURTHI (VISAKHAPATNAM): Sir, we may continue it on Monday....(Interruptions)a€; Today, there
is a cricket match also....(/nterruptions)a€,

18.00 hrs.

MR. CHAIRMAN : He is the last speaker for today and he will conclude in five minutes.
...(Interruptions)

AR Ay ;Y g9 fEe ¥ g SR wife dem @ geafa o fime @ ol &

H Tad feaR au (HWamdl) - waufy wgiey, § sud W 78 9 @ @ A1 {6 99 & ddfad e & 3R o 9 drerl deie aft
HE TR 9d T B9 H AT UR S SO @9 B ol aRUTE Telt 3 W8 8, 98 FH 8 Sy 99 3 ageldl, 98 d8ax guic arml e ot
TE WG AR g 8| $HH RRIE @ 1 AWEd B BT HA (ORI TN 8, WD HH Y Bri- HUST & Bl A fw w5 @
e 31 P aagT fran g1 F s W | I o RY F F Fus T AR & 2 R |, $9E ok FHfte AR B H, w1 @



B i Siran 21w w3 off 9 Sd § P &R g B @ <3| shfe’ A e ¢ 6 39 o iR ge daR 39 AH-nuT 9wy a9
S | A o @ ot A o ge @ € A St | B gl

arafar oY, # wrEi w3t SR @Y are e arear € % aee wmor § IR R & ar d gfvn § serlde @ ge v g Fe s we |
sarer fafera Sefle e o @ IRy g 29 # Saw 33 ufied yf Wfia 2 ik 67 wfdwa ofGfRa 21 S are wwifaw oefie @ swe o auie
H B 433 PIS BIAT @1 T & S 98 & HA ¢l 39 IR B TG I P ATGHAT 21 $H THIA B 916 R G A R B DI 37
TR B

gHIUfa Aegey, WA &9 8, suferd § o U f9ER &1 v A fad w3 Sft @1 e Wi arean €1 & amen off fh g9 aoie | fER &
o @t aat gft AfeT ag 78 g1 w3 St s amor F gwet wder &) fIER U5 & qear  a1g 78 Ffaeic R man on fF
fagr @1 taw far S| A o Ry ® fF 99 dow R s F SR e @ swar €)1 ey s € 6 Surer @t Afeat @ I fer ae @ @
T W 9915 81 ATl 8| RN @1 Sa9-a19e B Hiod 8 Al &1 399 ol 68 W We¥H Y T, Fsdi W A<Ied g & [Aer ar &t
T | UFH Seirired, s |ie drn ot O, 9 a5 St | fe ) A e @ St @ AeE @ 6 srearet W @t Akt -
RN, HHEAT dTell, TS, BT MG BT 100 A W TS T8l B TS &1 AWbR 7 39D (ol U A1 a918 off Foresd Tarer 8k wva & d=
aral g8 6 g7 ARE B TEE 1 B A Sudt e Fwrelt 9, SEd! fARE B 9 ok AT @ S aradld gt 8 8 99 rettar
TEThY Sieal W Sled! @16 @I Ad- B FawdT & o | 369w [Fer e & art 9w oo waa| afe 9w fer # a¢ w = o fard @ o
TR TSR A8 Sl a1 a1 aqa vy Jier I 2R & ol 9918 € 8 9 99 9%R 81 9|

MR. CHAIRMAN: Your time is over; please conclude.

#t Tad fpaRk wa @ aumfy fl, § oud Jers @ GRER W SFRY S drEal g b wia " i @5 off s E a1 fIER A e &
el FHIEE &) IR AER 3 W A o wed FF f g e d wfte @ S, g9 T B we s

afa #, wwmafy #wEew, # snue =y Fwal g o o g9 W ) snueds e @ AR A faa w5 off 9 emre @ f faem @ o fasn
i, a6 W a0 & fad wwgm 3 39 ardl @ 90 S g9 # 9 a1 v S gl

MR. CHAIRMAN: The House stands adjourned to meet again on Monday, the 10" March, 2003 at 11 a.m.
18.05 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Monday, March 10, 2003/Phalguna 19, 1924 (Saka).




